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APPEARANCE

Shri Arjit Chakeravarty and Shekhar Vyas, Advocates for the
Appellant

Shri Rakesh Kumar and Shri Sunil Kumar, Authorised
Representatives for the Department

CORAM:
HON’BLE MR. P V SUBBA RAO, MEMBER (TECHNICAL)
HON’BLE MRS RACHNA GUPTA, MEMBER (JUDICIAL)

DATE OF HEARING : MARCH 10, 2021
DATE OF DECISION : 16-08-2021

FINAL ORDER NO. _51748-51749 /2021

PER MS. RACHNA GUPTA

The Appeal is disposed of. For order, see order of date in

Customs Appeal No. 51320 of 2019.

(Pronounced in the open Court on 16-08-2021)
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MEMBER (TECHNICAL)

( RACHNA GUPTA )
MEMBER (JUDICIAL)
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